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to ‘'the competent authorities and
these documents, by changes in the

income-tax law, have already been’

made public and that any one can get
a copy of it and that there is no
secret about it. I would like 1o kncw
the legal position.

SHRI OM MEHTA: The hon. Mem-
ber is right. Anybody can go and
get a copy of the return filed

SHRI VASANT SATHE: Under the
changed income-tax law, anybody can
get it.

SHRI OM MEHTA: I would like to
make it clear. It is open to anyone
to obtain from the authorities con-
cerned on presenting a written appli-
cation, a copy of any individual's
including any Minister’s annual
income ang wealth returns for scru-
tiny. It is open to the Income-tax
and Wealth-tax authorities to decline
to furnish such information if they
do not oonsider it to be in Public
-interest.
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SHRI OM MEHTA: She has been
placing on record her own statement
of assets and liabilities along with
the statements of her cqlleagues even
though there is no specific provision
in the Code on this point concerning
the Prime Minister.
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Shifting of Office of Commissioner
for Scheduled Castes and Scheduled
Tribes

*507. SHRI S. M. SIDDAYYA: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Commissioner for
Scheduled Castes and Scheduled
Tribes is required, in course of his
duties, to maintain free rapport and
close association with various Minis-
tries of Central Government, State
Ministers and officlals visiting Delhi,
Members of Parliament, Sbcial
Workers and Scheduled Caste and
Scheduled Tribe persons and Orga-
nisations;

(b) whether the Commissioner has
complained about his inability to
attend to this part of hi3 duties
effectively and efficiently when his
office is situated at Ramakrishna
Puram. more than 10 km. from
Central Secretariat complex and Par-
liament House: and

(c) if so, what action has been
taken to shift Commissioner's office to
a central place?
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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS, DEPARTMENT OF PER-
SONNEL AND ADMINISTRATIVE
REFORMS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
OM MEHTA): (a) and (b). Yes, Sir.

(¢) Adequate and suitable office
accommodation is not available near
the Central Secretariat complex and
Parliament House and hence it has
not been possible to shift the office of
the Commissioner for Scheduled
Castes and Scheduled Tribes from
Ramakrishnapuram.

SHRI S. M. SIDDAYYA: May I
know whether it is not a fact that
Government buildings are being
occupied by Ex-MPs, retired officers
and even organisations for the last
so many years and Government have
not cared to get them vacated and so
Government finds it difficult...

MR. SPEAKER: Come to the ques-
tion; you have started making a
speech.

SHRI S. M. SIDDAYYA: I am put-
ting the question. Tt is stated that
there is no accommodation available
and in this context I want to know
whether it is not a fact that Govern-
ment accommodation is being occu-
pied by so many Ex-MPs, and retired
officers and Government has not cared
to get them vacated.

MR, SPEAKER: Suggestion for
action.

SHRI S. M. SIDDAYYA: It is a
specific question.

"SHRI OM MEHTA: It is not about

residential accommodation.

SHRI S. M. SIDDAYYA: The Com-
missioner is asking for shifting this
office to a central place for a long time
and Government is saying about lack
of accommodation. I want to know
why they have not taken a decision
so far.
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SHRI OM MEHTA: There is a ban
on construction of accommodation and
ag soon as that ban is lifted and more
accommodation becomes available
near the secretariat complex it will be
considered. We have been writing
to the Works and Housing Ministry,
not once but several times. In 1973
also we wrote when Mr. Bhola
Paswan Shastri wag the Minister:
they could not find any place near
this complex. But the present ac-
commodation is also Government
accommodation and Ramakrishna-
puram is part of Delhi.

SHRI D. BASUMATARI: From
time to time the members of SC and
ST have been writing to the Min.-
istry in this regard. I want to know
from him clearly whether he feels
that his office should be near the
Parliament House so that Members
may keep in touch with him from
day to day. I want to know his
mind; what he thinks about it?

MR, SPEAKER: If he speaks
through you that is not of very
much service to himself.

SHRI OM MEHTA: I have already
said that when the ban is lifted and
more accommodation becomes avail-
able we can again consider it.

SHRI K. S. CHAVDA: Would he
consider shifting Commissioner’s
office to some of the bungalows of
Members of Parliament who have
ceased to be Members of Parliament
and are still occupying the bunga-
lows?

SHRI OM MEHTA: Residential
accommodation can’'t be converted
into office accommodation.
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MR. SPEAKER: Order please, This
is not relevant.

SHRI BHAGWAT JHA AZAD: The
Minister said just now that it is not
the policy of the Government to con-
vert a private residence into an office.
I do appreciate it and support it. But,
may I know how Government has con-
verted No. 9 Ashoka Road which
was previously occupied by the Min-
jsters and Members intg an office? It
has become a den for anti-social
elements during night. It is difficult
for us to reside nearby. How he has
done it?

SHRI OM MEHTA: Generally,
accommodation is controlled by the
Works and Housing Ministry. It is
not for the Home Ministry to control
accommodation.

SHRI BHAGWAT JHA AZAD: I
am living in No. 7 Ashoka Road.

SHRI JYOTIRMOY BOSU: Sir,
the hon, Member said that anti-social
elements are residing there. Are
J. C. M, people anti-social elements?
This is a very serioug matter.

SHRI S. M. BANERJEE: Sir, I rise
on a point of order.

MR. SPEAKER: No point of order
can be raised during Question Hour.

SHRI S. M. BANERJEE: Number
9, Ashoka Road has housed on Office
callegq J. C. M. This has been given
by the Home Ministry. He can he
call thos¢ who reside there as anti-
social el:ments? I say there are many
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hon. Members in this House who are
aso anti-social elements.

MR. SPEAKER:
good people.

Now, we are all

SHRI S. M. BANERJEE: Mr.
Speaker, Sir, it is most unfortunate
No. 9 Ashoka Road has been allotted
by the Government to the recognised
Federations—J. C. M. (Joint Consul-
tative Machinery) National level.
They are all respectable Members of
the Federation. How can he call them
as anti-social elements?

SHRI BHAGWAT JHA AZAD:
Let Shri Banerjee came and see what
happens there. I live there. I have
already spoken to the Minister. 1 see
there are anti-social elements. T do
not call him. It is unfortunate that
this gentleman talks like that all the
time without understanding anything.
Let him not talk like that in the
House. (Interruptions). Let him
come and see what happens there in
the night. 1 challenge Mr. Speaker
1 again state that—let him come and
see what happeng there. Nobody
hold any meeting there. (Interrup-
tions). I do not call him or the
J C. M. as anti-social elements
(Interruptions).

SHRI JYOTIRMOY BOSU: How
can he say that anti-social elements
as there? (Interruptions),

MR. SPEAKER: Order please. I
am not calling anybody.
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